
2io  Matter under 
Rule 377

SHRI S M. BANERJEE (Kanpur). 
I do not w an t your commitment. Three 
workers have been killed.,

MR. SPEAKER: These motions
came from three hon. Members, viz., 
Sarvashn Vajpayee, Sathe and Pnya 
Ranjan Das Munshi to rais,e the matter 
about the reported notice given by 
members of the Indian Hockey Team 
for the World Cup Tournament that 
they would refuse to play in the Kuala 
Lumpur Tournament, in case the team 
was not cleared within three days. So, 
I have mentioned the names, but only 
one member will speak. I saw the 
order of the leceipt of the notices and 
Shri Vajpayee's name is the first

Now Shn Vajpayee
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“We are left with no alternative. 
Atter all we are also human beings 
and all this duty politics and un- 
certam'y do afiect our morale and 
game We have been practising here 
for more than seven hours a day
for thiee months to bung back the
lost glory But this wretched poli­
tics and infighting have completely 
dampened our spirits ’*
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MR SPEAKER I will ask the 
Minister t0 make a statement

12 40 hrs.
MOTION OF THANKS ON THE 

PRESIDENT’S ADDRESS f,
SHRI C M STEPHEN (Muvattu- 

puaha) Mr Speaker, Sir, I beg to 
move.

“That an Address be presented to 
the President m the following 
terms —

That the Members ot Lok Sabha 
assembled tn. this Session are deeply 
grateful to the President | for the Ad­

dress which he has been pleased to* 
deliver to both Houses of Parlia­
ment assembled together on the 17th 
February, 1975 ' ”

Sir, I move this wit 1 a deep sense of 
gratification I and feeling of fulfilment 
It so happens that the discussion on 
the President s Address take place this 
year as in the last year of the Fifth 
Lok Sabha Next year when the Pre­
sident addi esses both the Houses m a 
joint session the composition of this 
House will have changed and many of 
the comrades who have been here will 
h$ve gone out of the scene and many 
new fticeiiwill have come to the scene 
It is in the fitness ofJLhmgs and it 1* 
inevitable, I should say that a dyna­
mic dmocrarv uhich rorrestnf'- 1 
nation is changing from time to time 
There Jis nothing static ibout our func­
tioning because change is mheient m 
the tfer> nature of things

The President has given us. a \ery 
comprehensive picture of the state of 
aiTaus of the nation He toidf/us -about 
the unexpected and stupendous 
changes that the nation faced m the 
coaise of the list four >ears '’nc' Hp hes 
made a review of the events that have 
been taking plaee andffan appraisal of 
thf» situation—economic and political— 
that we aie- facing

H$ has brought int>o for i«<; the -»tato? 
of .affair** with respect to our 1 elation- 
ship \u t i  the neighbouring countries 
and-th<* countries n lC ^ r  thc woild 
And he has gone ahead and looking 
to the future, cautioned us that m 
spite of the achievements that we have 
made there is no room for com­
placency and that we have gat to be 
cautious^ against/the developments that 
are m store for us .

For such a truthful and correct 
portrayal of the picture of the nation, 
I am sure, this House will be grateful 
to the head of the^State for his faith­
ful discharge of his function Now, 
Sir, looking backard, speaking about 
the unexpected and stupendous chal-


